Annexure-1
Name of the corporate debtor: Marks Pryor Marking Technology Private
Limited
Date of commencement of CIRP: 06-12-2023 (CIRP
Reinitiated after exclusion of time:17/03/2025)
List of creditors as on: 27/06/2025

List of Other Creditors, if any (Other than financial creditors and operational
creditors)

(Amount in )

Amount |[Amount
of of any Amount of
. ; 5 Amountof | .
Details of claim ; ; s contingent|Mutual . claim s
sl : Details of claim admitted ; claim not Remark s, if any
received claim dues, that . under
admitted R -
may be verification
setoff
Mame of Creditor Amount of Amount Amount |Whether| % of voting
NG Dateof | Amount claim Mature | covered by |covered by| related | share in CoC
' receipt claimed admitted |of claim security | guarantee | party?
interest

1. |The Assistant 1,32,11, 414 NA MA MNA Mo NA MNA Nil - Claim admitted

Commissioner, 20-Dec-

Central tax, Division- 23 13211918 o

lI{Pimpri)
2. 34,50,631 [NA NA MA MNa MNA NA Nil Principal Amount

Regional If'n::j.udent 27-03- 1,19,68,279 85,17,648 Admitted,

Fund Commissioner 24 Interest/damages

under verification




" [TOTAL 2,51,79,693 LeeEL s

85,17,648

Mandar Wagh

Interim Resolution Professional

Marks Pryor Marking Technology Private Limited

{Undergoing Corporate Insolvency Resolution Process)
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